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Bad Debt

620. SHRI ADHALRACPATILSHIVAJIRAO:
SHRI ANANDRAMDSUL;

SHRI G.HARI:

DR.SHRIKANTEKNATH SHINDE:

SHRI VINAYAKBHAURAORAUT:

SHRI SHRIRANGAPPABARNE:

SHRI DHARMENDRAYADAYV:

Willthe Ministerof FINANCEbe pleased to state:

(@)  whetherdepositors are worriedabout the safety of their money after Punjab Nationa
Bank was hitbya $ 2 billionfraud, if so, the detailsthereof;

(b)  whetherthe entire PublicSector Banks are grapplingwitha recordpile of bad debt and if
so, the detailsthereof;

(c)  whetherthe Governmenthas given its guaranteeto the depositorsfor the safety of thei
deposit;

(d)  if so, thedetailsthereofand if not, the reasons thereforand

(e)  theextentto whichthe depositsof publicare safe in the PublicSector Banks?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIV PRATAPSHUKLA)

() Punjab National Bank (PNB) has apprised that the bank’s domestic deposits have
increasedby Rs. 34,814 crore duringthe financialyear (FY) 2017-18, and that morethan 1 lakk
new accounts have been added duringthe year. Thissuggests that depositorscontinuesto have
confidenceaboutsafety of theirdeposits withthe bank.

(b)  As per ReserveBank of India (RBI) data, PublicSector Banks had aggregate gross NP A
of Rs. 8,95,601 crore,as of March 2018.

(c) to (e): Vide press release dated 7.12.2017, Government has reiterated Government’
implicitguarantee for Public Sector Banks. Indian banks have adequate capital and are also
under prudentregulationto ensure safety and soundness, as wellas systemicstability A sound
legal frameworkis in place to ensure the integrity securityand safety of the bankingsystem
and all possible steps and policy measures are taken to prevent bank failure and protec
interestsof depositors, whichincludeissuance of directions,measures under Reserve Bank of
India’s Prompt Corrective Action, capital adequacy norms superior to the Basel-III
internationalframework, prudential norms, and the existing deposit insurance as per the
scheme.



